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, HIGH COURT OF DELHI: NEW DELHI

NOTIFICATION

No. 116/Rules/DHC Dated: 19.12.2025

In exercise of the powers conferred by Section 122 ofCode ofCivil Procedure, 1908 and
all other powers enabling it in this behalf, the High Court ofDelhi, with the prior approval 0*‘ the
Government of India, hereby makes the following amendment in the First Schedule of the Code
of Civil Procedure, 1908 :-

“Order XV-A titled “Striking Off Defence in a Suit by a Lessor”, introduced
in Code of Civil Procedure, 1908 vide Notification N0. 324IRuIeslDI-IC dated
12.11.2008, shall -be re-numbered as Order VIII-A and placed after the
existing Order VIII titled “Written Statement, Set-off and Counter-claim.”

NOTE: THIS AMENDMENT SHALL COME INTO FORCE WITHIN THE LOCAL LIMITS
OF THE JURISDICTION OF THE HIGH COURT OF DELHI IMMEDIATELY ON
THE DATE OF ITS PUBLICATION IN THE DELHI GAZETTE.

BY ORDER OF THE COURT
Sdl-

(ARUN BHARDWAJ)
REGISTRAR GENERAL

\

Notification stands published in Delhi Gazette Extraordinary, Part H, Section I, No. 56 {NCTD Na. 385) dated 1942,2025
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IIIGH COllRT_OF_DEl'_.HI :NEW,DELHI

No. l éé‘ /Rulcs'DHC Dctcd = 05 I 0 l' ) 2-9'1-5
CIRCULAR

Copy of Notification No. ll6!Rulcs"Dl'lC dnted 19.12.2025 as published in Delhi Gazette Extraordinary,
Part It, Section l, No. S6 (NCTD No. 385) dated 19.12.2025 regarding amendment in the First Schedule ofthe Code '
ofCivil Procedure, 1908 is hereby circulated for infonnation. g '

(ARUN BHARDWAJ)
REGISTRAR GENERAL

Endst. No.0<9~ — 6'1 ‘i /Rulcsl‘DHC=l2036' Dated: 05 i O I 1'2-W25
Copy forwarded for information and necessary action to:-

....._.-\oo0-lQ~\.n.b-u-»t~J-—-H“?'"

. The Principal District & Sessions Judge (HQ), 'Ils Hazsri Courts, Delhi.

. The Principal District & Sessions Judge, North-West District, Rohini Courts, Delhi.

. The Principal District 8: Sessions Judge, South District, Saket Courts, New Delhi.

. The Principal District 8: Sessions Judge, South-West District, Dwnrko Courts,Ncw Delhi.
. The Principal District & Sessions Judge. North District, Rohini Courts, Delhi.
. The Principal District 8: Sessions Judge, South-East District, Sakct Courts, NewDelhi.

The Principal District & Sessions Judgc, East District, Karkardooma Courts, Delhi.
The Principal District & Sessions Judgc,Ncw Delhi District, Patiala House Courts,New Delhi.

. The Principal District & Sessions Judge, Slrahtiara District, Karkardooma Courts, Delhi.
The Principal District 8: Sessions Judge. North-East District, Karkardoomu Courts, Delhi.

. The Principal District Sc Sessions Judge, West District, Tis Hazari Courts. Delhi
_ The Principal District & Sessions Judge-cum-Special Judge, CBI (PC Act), Rouse Avenue District Court

Complex, NewDelhi
I3. The Principal Judge, Family Courts (HQ). Dwarka Courts Complex, Dwarktr, New Delhi.
14. The Principal Secretary (Law, Justice & LA), Govt. ot‘N.C.T. ofDclhi, Delhi Secretariat, I.P.Estcte,

New Delhi. I
The Secretary, Bar Council oi‘ Indie. 21. Reuse Avenue Institutional Area, NewDelhi - 110002.
‘Tire Secretary, Bar Council ofDelhi, 2t6, Siri Fort Institutional Area, Khcl GaonMarg, New Delhi - 110049.
The PrcsidcntJSecrctaty, Delhi High Court Bar Association, Delhi High Court, New Delhi.

. Tire President/Secretary, Bar Association. Tis Hazari Courts/Patiela House Courts! Karkardooma Courts!
Rohini CourtslDwarl-ca CourtsJ'Sal<et Court CompIcxIRouse Avenue Court Complex

19. The Member Secretory, Delhi State Legal Service Authority, Rouse Avenue Courts Complex, NewDelhi with
tlrc request to forward n copy of the Notification/Pmcticc Dir-cctionslCircular to the Secretaries of all the
eleven District Legal Services Authorities.

20. The Secretary, Delhi High Court Legal Services Committee.
21. The Chrrirrnttn, District Court Website Committee, Tis Hazrrri, Delhi for uploading the Notilicatiorrfhactice

Directions/Circula.r on the website of Delhi District Court.
22. Registrar-cum-Secretary to I-Ion'blc the ChiefJustice.
23 . All Registrars/0SDs/Joint Registrars (Judi) with the request to circular the some in their respective

branches/office.
24. Joint Rcgistmr-cum-P.A.to Registrar General, Delhi High Court.
25. Joint Director (IT) with the request to upload the Notiticatioru'Practicc Direetions!CircuIar on the Intranet ofthis

Court.
26. Librarian, Delhi High Court.
0-7. Privntc Secrct:trics!Court Masters to llon‘ble Judges for kind perusal ofTheir Lordslrips.
"8 Guard File.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
5;, ___ 93,»-' rrs HAZAFII counts = DELHI Q 9 JAM 3925

No. /Rules/Gaz./PDJ West/2026 Dated Delhi the
Copy forwarded for information to :- H

1. All the Judicial Officers of West District, Tis Hazari Courts, Delhi
2. The Officer lncharge. all branches, West District, Tis Hazari Courts, Delhi.
3. For uploading on LAYERS.

4/4./_For uploading on Website through LAYERS. '
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